me of the corporate debtor: GUPTA MARRIAGE HALLS PRIVATE LIMITED; Date of commencement of CIRP : 03.09.2019; List of Creditors as on: 13.1 1.21 \\M

Annexure-3

List of secured financial creditors (other than belonging to any class of creditors)

(Amount in Rs.)

SL Details of claim Details of claim admitted Amount of Amount of
% of Amount of jany Amount of]claim
P ’ - Remarks
No. di Date of Amount >Eo:=~ of Nature of A Amoust $Whether voting in contingent mutual claim under i ’
creditor . . claim . covered by|covered by |reiated . dues. that A ificati if any
receipt claimed . claim . CcoC claim s rejected verificatio
admitted security | guarantee Iparty? may be set .

NIL




